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ReporT oF THE COMPANIES ACT
AMENDMENT COMMITTEE

[

Tee DEPUTY MINISTER or FIN-
ANCE (Surr B. R. BHAGAT): ir, I
beg to lay on the Table a copy |of the
Report of the Companies Act Amend-
ment Committee. [Placed in Library.
See No. LT-452/57.]

—

SECOND REPORT OF THE PUBLIC
ACCOUNTS COMMITTEE (1957-58)

SuriMATI  PUSHPALATA DAS
(Assam): Sir, I beg to lay on the
Table a copy of the Second Report of

the Public Accounts Committee
(1957-58) on the regularisation of
excesses over voted Grants/Charged

Appropriations disclosed in the Appro-
priation Accounts (Civil), 1954155.

——

ALLOTMENT OF TIME FOR THE
APPROPRIATION (NO. 5) BILL,
1957

Mr. CHAIRMAN: I have to inform
hon. Members that under Rule 162(2)
of the Rules of Procedure and Con-
duct of Business in the Rajya Sabha,
I have allotted one hour and, thirty
minutes for the completion f all
stages involved in  the consideration
and return of the Appropriation
(No. 5) Bill, 1957, in the Rajya|Sabha,
including the  consideration] and
passing of amendments, if any, to the
Bill.

‘

MOTION REGARDING FQOD
SITUATION

Tae MINISTER or FOO AND
AGRICULTURE (Sert A, P. JaIN):
Sir, I beg to move:

“That the food situation in the
country be taken into comsidera-
tion.”

Sir, since the food situation in the
country was last discussed fn this
House during the course of the con-

gideration of the amendment the
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Essential Commodities Act, quite a
number of important things have
happened. The House would be
aware that the Foodgrains Enquiry
Committee which was appointed by
the Government of India has submit-
ted ils report. That report is a very
valuable document. It covers, practi-
cally, all the aspects of the food
administration as also the schemes
for increasing food production. It
has made some very valuable sugges-
tions, and I take this opportunity of
paying my heart-felt tribute to the
work done by that Committee. It has
submitted its report in record time.
Some of the recommendations made
by that Committee endorse the action
which has already been taken by the
Ministry. The Committee has sug-
gested certain new proposals. The Gov-
ernment is carefully examining the
recommendations of the Committee
but we have not come to any conclu-

sions in regard to some of the
recommendations. Of course, the
recommendations which cover the

already approved schemes of the Gov-
ernment of India are being implemen-
ted perhaps with a little more confi-
dence. No discussion of the food
situation can be realistic unless it
takes into account all the recommen-
dations made by the Foodgrains
Enquiry Committee, and I do expect
that during the course of the debate
hon. Members will express their
opinion about the various recommen-
dations contained in that report so’
that in coming to conclusions the
Government have the benefit of the
advice of hon. Members.

Now, I would like to give some idea
of what we have done in regard to
the food administration since this
House last discussed this question. The
Foodgrains Enquiry Committee has
very carefully examined the question
as to whether there is need for
reviving controls, I mean physical con-
trols, as prevailed during the war
time, and the observations of the Com-
mittee are contained on page 75 of

the report. It says:
“In the first place, complete
rationing will involve a large
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increase in Government’s commit-
ments for maintaining supplies to
the rationed population. This will
require large stoaks to start with
and large imports thereafter as was
our experience between 1948-53.
The demand is likely to go on
increasing year after year. I is
estimated that if complete rationing
is introduced, the total ration com-
mitment in Bombay State alone will
be about 17 lakh tons of foodgrains
per year.”

In the next page, it observes:

“TE {s akinnated thiad €or the Rox-
bay State alone the administrative
cost of complete procurement and
rationing would be about Rs. 5°6
crores per annum, which may be
compared with Rs. 14 lakhs, the
present expenditure on the Civil
Supplies Department. An extensive
system of procurement and ration-
ing would have a justification if it
succeeded in preventing the rise in
prices that might otherwise occur.
This implies depressing the culti-
vators’ return for the sake of the
urban consumer. On this score
alone the system may be found to
be widely unacceptable.”

After carefully examining this ques-
tion the Committee has recommended
that controls must be tightened over
the distributive system and that so far
asg the producer and the consumer are
concerned it may be applied to the
minimum, only to the extent that it
becomes necessary for enforcing con-
trols on the distributive machinery.
That has been more or less the policy
of the Government of India and I am
glad that our policy finds support
from this report.

Now, the various measures which
we have taken in order to control the
distributive machinery are (firstly
application of credit squeeze, viz. the
advances made by banks against food-
grains. The House is aware that the
first order in that connection was
issued on the 7th June 1957, and as a
result of the experience gained,
another order has been issued on the
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11th December 1957 by the Reserve
Bank of India, The principal features
of the first order are, that the margin
of money has been increased to 40 per
cent. and the amount of fresh advan-
ces has been limited to Rs. 50,000, i.e.,
no fresh advances will be made against
rice or wheat and other foodgrains
exceeding Rs. 50,000, The latest order
requires that the scheduled banks
should maintain, in each month com-
mencing from January 1958, the aggre-
gate level of credit against the security
of paddy and rice which shall not
exceed 75 per cent. of the average of
its advances on the last Fridays of the
corresponding montns 1n tYHY, IYDD,
and 1955. In the States of Andhra
Pradesh and Madhya Pradesh, the
directive provides for further tight-
ening up of the credit control; it pro-
vides that the advances shall not
exceed 60 per cent. of the advances in
the corresponding month of 1957 in
those States. The results of the
credit control have been quite
effective. As against a total advance
of Rs. 42-52 crores in the month of
May, the advances in the middle of

November have come down to
Rs. 1481 crores. In this regard, the
observations of the Foodgrains

Enquiry Committee are worthy of
consideration. Credit control, while
it is important, has only limited effec-
tiveness. At page 79, the Foodgrains
Enquiry Committee says:

“I the magnitudes of deficit-fin-
ancing, together with development
expenditure offset partly by foreign
aid impose a measure of strain on
the economy that makes a certain
rise in prices inevitable, then any
other measures that may be taken
can only modify to some extent the
impact of that rise in prices but can-
not completely obviate it”

So while credit control measures have
proved to be effective, it would be
wrong on the part of this House or
anyone else to expect spectacular
results from the application of those
limitations.

Another series of action, that we
took, was to create certain zones. The
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House is already aware that there are
three wheat zones. The Northern
zone consists of Punjab, Delhi |and
Himachal Pradesh. The second zone is
made up of Uttar Pradesh and the
third zone is made up by the three
States of Bombay, Madhya Pradesh
and Rajasthan. As a result of the
creation of these zones, much of the
avoidable movement has been elimi-
nated. The experience of previous
years has been that while during the
harvest season foodgrains, particularly
wheat, move from the growing areas
to Bombay, in the early part of the
year the reverse would take place. As
a result of the creation of these zones,

that avoidable movement has been
eliminated. Further, as a result of the
creation of these zones, the rices

have also been maintained at a reason-
able level and prices in the Punjab
and in the western zone consisting of
Bombay, Madhya Pradesh and Rajas-
than are, in this year, appreciably
lower than what they were last yeaf
in the corresponding part of the |year-
Even, so far as UP. is conchned,
though the prices were somewhat
higher in the earlier months, the price
of wheat in the month of Novembesr
is about what prevailed last yea%

So far as rice is concerned, thé
House is already aware that Orissa,
Assam, Uttar Pradesh, Manipur, Pun-
jab and West Bengal have been preat-
ed into separate zones. The reasons
for creating these zones were differ-
ent. In some cases these zones weré
created in order to stop smuggling of
rice into Pakistan. So far as Orissa
was concerned, this action was taken
in order to conserve rice in that |State.
So far as Punjab is concerned, the ban
on the movement is imposed with 2
view to effectively procure rice in the
Punjab, Another very important
zone, which was created consisted of
the four States of Southern Indis,
namely, Andhra Pradesh, Madras,
Mysore and Kerala. Initially the
prices in Kerala continued to rule
high, but in the other three BStates,
namely, Madras, Mysore and dhra,
as a result of the creation of U:F zone,
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the prices of rice in the latter part of
1957 were lower than what they were
in 1956. This zone is, I think, now
getting more and more stabilised and
I do hope that with the coming in of
the new crop, the zone will be work-
ing smoothly and that the undue rise
in the price, that was taking place,
will be stopped.

This brings me to the question of
procurement, There are four surplus
regions for rice from where generally,
rice used to move to the deficit areas.
The first region is Orissa and then
there is Punjab. There is also Chhatis-
garh Division of Madhya Pradesh and
then the coastal areas of Andhra.
Besides these, Tanjore also is a sur-
plus area, in Madras. Now, we decid-
ed to procure rice and it will be a
matter of some comfort to the House
to know that although we started this
procurement of rice in the lean part
of the year, yet the Government of
India have been able to procure rice
and gram to the tune of about 1,50,000
tons. Of course, gram is less—ahout
20,000 tons, and the procurement of
rice in the three States, Orissa, Pun-
jab and Andhra would be very nearly
1,30,000 to 1,40,000 tons. Government
propose to continue the procurement
operations in the Punjab and Andhra
during the coming year. 8o far as
Orissa is concerned, the House is
aware that the Orissa rice crop has
been adversely affected by drought
and the Government of India has no
intention to procure any rice there,
Similar is the case of the Chhatisgarh
Division of Madhya Pradesh.

The House is aware that after 1953,
the machinery for procurement was
disbanded and it was not, therefore,
quite easy to create this machinery
once again. But I can say with a cer-
tain amount of confidence that our
efforts at procurement have not been
too bad. Also for the future, procure-
ment both by the Centre and the State
Governments is now under considera-
tion of Government and we will
shortly take a decision.
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Another action which was taken
was to delegate the powers to the
State Governments for the licensing of
the traders and the mills, So far as
roller flour mills are concerned, action
was taken directly by the Government
of India, prescribing for their licens-
ing and for the periodical submission
of returns. As a result of our request,
seven State Governments ie. West
Bengal, Assam, Bihar, Orissa, Punjab,
Madhya Pradesh and Madras have
either issued orders or they are on
the verge of issuing orders for the
licensing of these mills, in most of

the cases, including the submission of

periodical returns. For any food
administration, it is necessary that
Government must be in possession of
the facts as to where the stocks are,
how they are moving and how they
are being disposed of. I therefore,
attach great importance to this licens-
ing order. Nonetheless, in issuing
the licensing order, we have taken
care to see that too much harassment
is not caused to the traders and we
have therefore, left out the small
traders and in most of the States, per-
sons holding a stock of 500 maunds or
less have been exempted and other
States have prescribed lower limits on
account of special reasons.

The House is aware that we are run-
ning a large number of fair price shops
and their number at present comes to
about 36,000 all over the country.
There have been occasional complaints
about the working of these fair price
shops. But we have taken note of
these and we have tightened up and
strengthened the inspection and con-
trol of these shops. Besides, in the
areas, where we are meeting the
demands of the major portion of the
population, we have adopted the sys-
tem of issuing, what are known as,
identity cards. Here, Sir, I want to
take this opportunity of distinguishing
the identity cards from the ration
cards. An identity card enables a per-
son to secure a certain quantity of
wheat and rice or wheat or rice but
it does not debar him from obtaining
additienal quantities from the market

[ RAJYA SABHA ]

Food Situation 2998

whereas a ration card not only entitles
a person to get a certain quantity but
it also debars him from getting any-
thing in addition to what is available
on the ration cards. The introduction
of the identity cards has-—I have good
reasons to think—Iled to the diminu-
tion in malpractices. Kerala, West
Bengal, Assam and Tripura have issu-
ed the identity cards and Bihar and
Bombay are also issuing these identity
cards. I have no doubt, Sir, that with
the tightening up of the supervision
and control as also with the issue of
these identity cards, the malpractices

i on the fair price shops have disappear-

ed to a considerable extent.

Now, Sir, I come to another subject
and that is the question of rice versus
wheat. The House is aware that the
crop which has been affected by
drought is rice. What is the extent of
the damage done to the crop and how
we propose to meet it is a sub-
ject to which I shall come Ilater
on. Here, I would 1like to
refer to one aspect of it namely, that
while wheat is available in the world
market—of course we have to pay for
the wheat in terms, sometimes, of
foreign exchange and at other times
in the form of local -currency, all
depending under what arrangement
we are buying and from what coun-
try we are buying—so far as rice is
concerned, even apart from the ques-
tion of foreign exchange, the availa-
bility of rice in the world is very
limited. In the first place, the world
has generally been short of rice and
particularly this year the drought,
which affected us, has also affected our
neighbouring country Burma. Its crop
is shorter by about 25 per cent. Now,
there is no possibility of getting any
rice in addition to what we can get
under our existing arrangement with
Burma, namely, that in the year 1958
we can hope to get only about 500,000
tons of rice. Therefore, the problem
before us is that with the limited
availability of rice, we have to give
substitute foodgrains, mostly wheat, in
the areas where the shortfall has
occurred. Certain steps have already
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been taken and they are inescapable
because when a commodity is| not
available, we have to find a substitute.
Whereas the Government of India can
undertake the responsibility of supply-
ing the foodgrain that is needed yet
we are not in a position to supply a
particular kind of foodgrain, in parti-
cular rice. In Calcutta one seer of
rice and one seer of wheat are being
issued per adult. It is open to a
person to have whole wheat buit no
more rice than one seer will be given.
Similarly, Assam has also linked the
issue of rice with the issue of atta
varying from 25 per cent. to 50 per
cent. Tripura has taken similar action
and the State of Bombay has alsp laid
down certain proportions of Wwheat
which have to be compulsorily bought
if a person wants to get rice from the
fair price shop.

There has been a considerable
amount of talk about the smuggling
of foodgrains from India to the neigh-
bouring countries. It is true, that the
food position in the neighbduring
countries is difficult and prices are
high and, therefore, there has, in the
past, been some smuggling but o# late,
we have taken effective steps to stop
smuggling. For instance, round about
Goa, both the States of Mysore, and
Bombay have created a ‘No movement
zone’ and no movement of foodgrains
can take place except under a permit.
As a result of this action, I understand,
the possibility of smuggling has been
greatly minimised. In West Bengal,
quite effective action has been taken.
‘No movement of foodgrain order’ has
been issued in the bordering districts.
In those areas, no foodgrain can move
except under a permit and ecial
pickets have been posted on the border
and the patrol staff, both of the polite

name of the District Magistrate ps the
consignee and it is he who endorses
the railway receipt to the actual buyer.
Now, with the issue of the licensing
order, we shall be in a position to
know who has obtained the ride and

and of the customs, has ' been
strengthened. Besides, from other
" parts of the country, foodgrai to
North Bihar are despatched ilE the
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what he has done with it. As a result
of these measures, Sir, the possibility
of smuggling has been very muoch
minimised. Regarding smuggling, the
Asoka Mehta Committee made certain
enquiries and their observations are
contained on page 41 of their Report.
They say, “Prices in neighbouring
countries like Pakistan, Goa, Ceylon,
etc., have been much higher during
«his period than in India. There has,
therefore, been a temptation to
smuggle certain quantities of cereals
out of the country. It has not been
possible for us to collect any reliable
figures about the quantities involved.
They may not have been large in
1956-57, but rumours that certain
quantities were being smuggled out of
the country and were being sold
abroad at high prices added to the
bullish sentiment in the market” 1
hope, Sir, that with greater ¢are it
will be possible to stop this smuggling
even to a greater extent. As a result
of these measures, the price position

[N

has, to a considerable extent, been
brought under control. For instance,
take the case of rice. The all-India

index number of wholesale price of
rice based on 1952-53 as 100, rose pro-
gressively from 91 in January 1957 to
111 in August declining almost steadily
thereafter to 105 in the first week of
November, this year. Thus, it has
recorded a decline of 5°4 per cent. In
the case of jawar, the index number
which rose from 119 in January, 1957
to 128 in July declined thereafter
steadily and has now come down to
108 in the first week of December,
recording a decline of 5'6 per cent.
The all-India index for wheat which
was 95 in March this year declined
steadily to 85 in the first week of
December which records a decline of
105 per cent. The prices prevailing
today for all foodgrains are generally
speaking, the same as in 1952-53.

While these measures have improved
the administration of food and have,
to an extent, been successful in not
only arresting the upward trend in
the prices but also in bringing them
down, nonetheless there is a very
| discomforting feature in our country.
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The Foodgrains Enquiry Committee
have come to the conclusion that dur-
ing the next few years the shortfall
between our production and our
requirements is going to be of the
order of two to three million tons per
year. Now, Sir, that is very disquiet-
ing. No country can go on from year
to year depending upon imporis from
abroad. We, being an agricultural
country, should not only depend for
our food requirements upon our own
agriculture but also for feeding owur
industries with agricultural produce
and also earning foreign exchange
from agriculture; and we cannot afford
to depend for any length of time on
foreign countries. '

Now, Sir, I was trying to work out
certain figures. If tHe consumption ‘of
the foodgrains goes down by one ounce
per day, the average available per
capita being 17 to 18 ounces, the whole
of that food deficit can be washed
away. If there is an additional pro-
duction of 5 per cent—our shortage
is not more than 5 per cent—the ques-
tion of imports can be eliminated.
Also we have to think on the lines of
saving food. There is quite a bit of
wastage, and my Ministry has been in
correspondence with the State Gov-
ernments as to how to limit the
wastage in food, and the House would
be aware that the State of Bombay
has taken the lead. In the city of
Bombay and certain other municipal
areas they have prescribed two days
as non-rice days in public restaurants
and eating places. They have also
laid down that in public feasts, where
there are under certain circumstances
more than 50 and under other circum-
stances more than 100 persons, no rice
will be served.

Similarly, Sir, quite a lot can be
done by taking to substitute food, and
{n otherwise conserving rice and other
foodgrains. That is one line to which
we have to apply our thought. But
the real problem with the country is
to produce more. While the Asoka
Mehta Committee has drawn a some-
what grim picture, yet it is not an
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absolute picture. Hon. Members, if
they refer to page 104 of the Report,
will find that the Committee has
observed, “We have stated in chapter
V that a realistic estimate of additional
production during the Second Plan
period would be 10:3 million tons or
approximately two-thirds of the Plan
target and to achieve even this lower
figure would require great effort.”
They further say, “In saying this we
are not advocating a revision of the
target of 15°5 million tons fixed by
the Planning Commission. In fact, we
believe that if full use is made of all
our resources, it may still be possible
to reach closer to the Plan target than
the above estimate” They further go
on to examine the achievements of the
physical production targets as also of
the financial targets under the First
Five Year Plan. Now this chart is a
very important and revealing chart.
They have examined the major irriga-
tion work and they have come to the
conclusion that while the financial
expenditure targets have been achieved
to the extent of 92 per cent. the
physical production targets have been
achieved only to the extent of 47 per
cent. That is, of the total allocations
made for the major irrigation works
under the First Five Year Plan, the
exp&nditure was 92 per cent.,, but the
area which has received the benefit of
irrigation is only 47 per cent. On the
other hand, in the case of minor irri-
gation works, while the expenditure
has been 63 per cent. of the allotment
under the First Plan, the area which
has received the benefit of irrigation
is 91 per cent., that is, the expenditure
is less but the benefit is more.

Then, Sir, comes Land Reclamation
and Development where the expendi-
ture and the physical targets are
almost the same. In respect of other
items too they are more or less the
same. It i on the basis of our
achievements in the First Five Year
Plan that the Foodgrains Enquiry
Committee has tried to work out the
achievable targets under the Second
Five Year Plan and they have esti-
mated that the major irrigation works
will be able to achieve only 50 per
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cent. of the production ’carge’csjI So far |
as minor irrigation works are con- |
cerned they expect that they will |
achieve 95 per cent. of the targets. In
the case of fertilizers and manure they
put it at 80 per cent. Now, Bir, an
analysis of these figures will indicate
that there is scope for cons%derable
improvement according to the; Food-
grains Enquiry Committee. It is the
policy of my Ministry now to lay
greater emphasis on the minoy irriga-
tion works where the expenditure is
comparatively less but the production
targets achieved are comparatively
high. While major irrigatiorl works
require a lot of building of the dis-
tribution channels, levelling ¢f lands |
and a number of other things, namely,
the farmer has to be taught how to
convert the dry farming in India into
wet farming; in the case of minor
irrigation works, as soon as a well or
a small tank or a small chagnnel is
built, all these difficulties do npbt come
in the way. Minor irrigation works
are those works which give results at !

the lowest cost and almost imme- |
diately. Therefore, we have now
decided that while we shall make

every effort to utilise the irrigation
potential, which has been developed
by the major irrigation works, we pro-
pose to lay the highest emphasis on
the minor irrigation works. Xven, so
far as the major irrigation woarks are
concerned, each of the schemes is
being examined with a view to utilise
the potential which has been developed
and I am glad to say that, for the first
time, in the Sambalpur district 1,50,000
acres of land have come under irriga-
tion. The team of the Planning Com-
mission, which visited that ‘district,
had a talk with the Chief Engineer
and he said that he would make irri-
gation available for an additional lakh
of acres over which the short-term
rice could be grown. T

Sarr GOPIKRISHNA  VIJAIVAR-
GIYA (Madhya Pradesh): Hirakud?

Surr A. P. JAIN: Yes, Hirakud.
Similarly, Sir, in the Damodar Valley
and in the Mayurakshi area[ similar

\
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action is being taken and I am con-
fident, Sir, that there is scope for con-
siderable improvement. Our shortfall
is only 5 per cent. and there is no
reason why with greater efforts we
should not be able to make it up. In
fact, Sir, at a number of places the
Asoka Mehta Committee has made
suggestions as to how it could be
achieved. While all these efforts are
being made there is another aspect
which 1 must bring before the House,
and that is the question of fertilizers.

Now fertilizers give almost imme-
diate results. You put a ton of ferti-
lizers in the soil, and the same season
you get 2 tons or even three tons of
foodgrains. Unfortunately on account
of our gifficult foreign exchange posi-
tion our supply of fertilizers has been
much short of the demand. This year
our supply is short by about 25 per
cent. Next year it is going to ' be
short by about 40 per cent. Now,
this certainly is going to have an
adverse effect on our agricultural pro-
duction. Now what we propose to do
is to lay greater emphasis on green
manuring and on preparing compost
from night soil. Schemes for all these
works have been sent to the State
Governments. In some States they
are being worked quite nicely, but in
quite a number of States enough
attention has not been paid. We are
trying now to lay greater emphasis on
that.

Another scheme, which is full of
greater potentialities, is the introduc-
tion of the improved seed. Experience
has shown that the production can go
up immediately by 15 per cent. to 20
per cent. by substituting better quality
seed. We have worked out a scheme
for having one seed farm of 25 acres
with storage, etc. in each of the com-
munity development blocks. The
scheme was started last year. It did
not make much progress last year.
There were difficulties in acquiring
lands. But this year as a result of the
intensive campaign and our constant
goadings, the State Governments. it is
expected, will put up a much larger
number of improved seed farms than
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what it was possible to do last year.
I am quite confident that with greater
attention and with more effort we can
achieve better results.

Now, I come to the immediate pro-
blem, that is, the conditions created
by drought. The House is aware that
no less than five States have been
seriously affected by drought—Bihar,
West Bengal, Orissa, Eastern U.P. and
Madhya Pradesh.

[MRr. DEPUTY CHAIRMAN in the Chair.]

AN Hon. MEMBER: Assam.

SHrr A. P. JAIN: Not so much
Assam—in some parts, yes. Now, the
area covered is quite extensive and
the population affected also is very
big. Some assessment has been made
by the State Governments about the
losses, but that assessment is based
mostly on visual inspections. A team
of the Planning Commission, on which
my Ministry was also represented, has
visited most of these States and their
conclusions are somewhat at variance
with the estimates of the State Gov-
ernments, This team has estimated
the losses to be much less. But this
is at best a guess and the estimates of
the firm losses can be made only by
the second half of January when crop
cutting experiments would have been
done all over the area. Meanwhile,
we all agree that the losses are quite
heavy. They may be of the order of
3 million tons; they may be of the
order of 4 million tons. And we have
been taking steps to meet the situation
that will arise on account of the failure
of the crop due to drought in this area,
During the course of the Question
hour, recently I stated that the Gov-
ernment of India and the State Gov-
ernments have a stock of a little more
than a million tons of wheat and rice
—ithree fourths of wheat and one
fourth of rice in their godowns. Besides
that we have got certain other agree-
ments under which we hope to import
about 1-5 million tons. I am referring
to the agreement for the import of
rice with Burma, for the import o?
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the balance of wheat under PL 480
and for the import of wheat for our
normal requirements as provided
under the PL 480 agreement. These
fresh imports will come to an aggre-
gate of about 1‘5 million tons. We
have made some further arrangements
since I gave these figures to the House.

Dr. P. C. MITRA (Bihar): For what
purpose is this stock?

Sarr A. P. JAIN: For feeding you.

Dr. P. C. MITRA: For consumption
or what?

Mgr. DEPUTY CHAIRMAN: Wait,
Mr. Mitra. Let him finish.

Surr A. P. JAIN: Now, Sir, we have
made arrangements for the import of
another six or about seven or eight
lakh tons out of the allocations earlier
made for cotton, tobacco and milk
products. All those allocations have
been diverted .

Surrt H. N. KUNZRU  (Uttar Pra-
desh): What products the hon. Minis-
ter referred to?

SHrr A. P. JAIN: We had alloca-
tions for tobacco, cotton and milk
products. Allocations for the import
of those products have now been
diverted to the purchase of wheat and
that will give us about 7 to 8 lakh
tons of wheat. We have further
instructed our people in Canada to
negotiate for the purchase of about
two lakh tons of wheat, in addition
to what we are buying from Canada
for our normal requirements.

Serr H. D. RAJAH (Madras): Will
the hon. Minister say .

Sert H. N. KUNZRU: Is there any-
thing got from Canada at present?

Mr. DEPUTY CHAIRMAN: One at
a time.

Surr H. D. RAJAH: Under the
import scheme how many million tons
of wheat and rice and other cereals
are being imported every year in this
country?
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SHrr A. P. JAIN: That is what I am
exactly saying.

Surr H. D. RAJAH: The total.

Surr A. P. JAIN: He can total
up. I will give you the total after-
wards. I have said, that we have gpt
one million tons of foodgrains in our
stock. Now, under the existing
arrangements we are likely to impaort
1'5 million tons. In addition to that
we have already made arrangements
for the import of about a million tonFs.

So, altogether one million tons in our
stocks and 2°5 million tons more . J
|
Surt H. N. KUNZRU: 15 millibn
tons more.

more, because the other thing is |in

Sart A, P. JAIN: 2'5 million tons
addition to 1-5, about a million tons.

Now, Sir, I might state that I
not at all happy that we should got::
importing. We must produce for gqur
consumption. Now, the problem befgre
the country is that either we produce
or we perish. We cannot afford to go
on importing year after year. is
year this is a particular case of
drought for which man is not r?s-
ponsible, but even in the normal years
we have been living on imports. e
have to eliminate those imports. Of
course, if there is a calamity that caﬂa-
mity has to be met; but that calamity
must be met in various ways, by pro-
ducing more, by utilising every inch
of the available irrigation resources
and other resources, by producfng
substitute crops. Now, something is
being done and while the suffering of
Bihar has been quite heavy, the loss
there has been quite heavy, yet the
team of the Planning Commission
which visited Bihar has reported that
every possible effort has been made to
utilise the water. People have been
lifting water with swing baskets, with
carriers; they have bunded every
small rivulet that was available, ILey
have dug kucha wells and as a result
they have been able to irrigate abjout
three lakh acres of land. The tube
wells which had not been irrigaming
any substantial area previously have
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also been utilised and as a result of
these efforts, instead of 20,000 acres
of land which was being formerly
irrigated by tube wells, it has
increased to 70,000 acres. Now,
people are also trying to grow substi-
tute crops—china, shorter maize. The
team has also examined whether any
additional minor irrigation schemes
can be taken up. They have tried to
re-adjust the allocations under the
Plan with a view to devote more
funds for labour intensive schemes.
They have also allocated fresh funds
where any labour intensive scheme
or a minor irrigation work could be
undertaken. The principal difficulty
which we are going to face would be
that of the purchasing power. The
State Government and also the Plan-
ning Commission and the Ministry of
Food and Agriculture are trying their
best to develop as many works as
possible, works which are labour-
intensive and which will provide work
for the people.

I know that we are going to pass
through a difficult time because this
drought is quite of an unprecedented
character, almost of the magnitude of
what happened in 1950. Yet, I find
that there is a little hope and the
people have a little confidence in
themselves, and they are exerting
their best. I would request the hon,
Members to view the position of today
in the background of the circum-
stances that had developed on account
of forces beyond our control. It is
with their united and concerted effort
alone that we can overcome a difficult
period like this. I am confident that
with the arrangements that we have
made, with the courage which the
people are showing . ..

Suri  JASPAT ROY KAPOOR
(Uttar Pradesh): And the optimism
that the Ministry is showing .

Surr A. P. JAIN: Yes, we must be
optimistic. It is better to be optimis-
tic than to be pessimistic. With the
greater and greater efforts which the
State Government are making, we
hope, we shall be able to overcome
this difficult period.

y
»
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[Shri A, P. Jain.]
With these words, Sir, I commend
the motion to the House,

Surt H. N. KUNZRU: There is one
point. The Food Minister asked us
to express our opinion regarding the
important recommendations of the
Foodgrains Enquiry Committee. I
should like to know what in his
opinion are the most important recom-
mendations of the Committee. He
himself does not seem to have refer-
red to any of the recommendations or
the observations of the Committee

except in order to show that the Com- ;

‘mittee has exonerated the Food Minis-
try of ®=ll blame. Again, I have to

give one instance of his failure to do |

so. He has said nothing about the
establishment of a Price Stabilisation
Board and, what the Committee calls,
the socialisation of the wholesale trade
in foodgrains.

Sarr A. P. JAIN: The point raised
by Dr., Kunzru deserves attention. I
did not, particularly, refer to it
because all the recommendations are
there, and it is for the hon. Members
to express their opinion on those
recommendations. The price stabilisa-
tion scheme suggested, that is, the
buffer stock operations, is one very
important thing. Then the socialisa-~
tion on the part of the trade is a very
important thing. But when I refer
10 procurement—certainly procure-
ment is part of it—it was not neces-
sary for me to draw the attention of
the hon. Members to every particular
thing. The whole report is there and
if 1 had taken upon myself the task
of referring to each one of the recom-
mendations, perhaps I may have taken
the whole day.

- ®

Mr. DEPUTY CHAIRMAN: Motion

moved: ‘

“That the food situation in the
country be taken into considera-
tion.”

‘There are two amendments.

Surr H. D. RAJAH: Sir, I move:

[ RAJYA SABHA |
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“That at the end of the motion
the following be added, namely:—

‘and having considered the same,
this House is of opinion that the
present food policy of the Govern-
ment has been a complete failure
in so far as Government has not
taken adequate or proper steps for
the production of sufficient food
in the country to make India self-
supporting but continues to
depend on the import of food from
outside at considerable cost to the
consumer.’ ”

Sart T. R. DEOGIRIKAR (Bom-
bay): Sir, I move: .

“That at the end of the motion
the following be added, namely:—

‘and having considered the same,
this House is of opinion that suit-
able measures be taken by the
Government to increase food pro-
duction in the country'”

Mr. DEPUTY CHAIRMAN: The
motion and the amendments are before
the House. There are 29 names before
me, The hon. Minister will be called
upon to reply at 5 o’clock. The hon.
Members will please restrict their
speeches and allow as many Members
as possible to speak.

Surr KISHEN CHAND (Andhra
Pradesh): Sir, the Business Advisory
Committee has suggested that if we
want longer time, we may sit through
the lunch hour.,

Mr. DEPUTY CHAIRMAN: That is
what I was going to suggest. We will
sit through the lunch hour. The debate
will go on till 5.30. The Minister will
be called upon to reply at 5 o’clock.

Sarr P. D. HIMATSINGKA (West
Bengal): The hon. Minister said, that
there is a short fall of 5 per cent.
What is the basis of that statement?

SerR1 A. P. JAIN: The short fall is
3 million tons out of 68 million. Seo
it comes to less than 5 per cent.
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RaskumMmart AMRIT KAUR (Pun-
jab): Sir, I rise to say a few wdrds on
a topic which continues to cause con-
cern, but I do not do so in any]E spirit
of carping criticism. I know how far
and often, how very unfair it is for
a Union Minister to be held responsi-
ble for the sins of omission and com-
mission of the Ministers of States,
and when it comes to food ax;{ agri-
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culture, there are also always bad
harvests and circumstances beyond
man’s control which further cause
harassment to the Minister in charge
of this particular portfolio. But the
lay mind is certainly puzzled because
the food situation has not imiproved
nearly as much as hopes held lout for
its improvement had led people to
expect. In spite of what, wg were
told, were sufficient stocks of grain in
the country, more and more imports
have had to be resorted to and, what
is more, these seem to be consumed
wvery much quicker than expected.
"The position is unfortunate, asjneither
the consumers nor the produiers are
satisfied, and the targets £ self-
sufficiency in food also seerm to be
receding rather than coming nearer.

There seem to be certain anomalies
in the position too. It is said that
our food production during 1956-57
amounted to 68-5 million fons and that
our food requirements wark out
roughly at 55 million tons, rer»ckoning
16 ounces per day per adult' and 12
ounces per day per child under
14 years, or, say, roughly 60 million

tons. With production averaging round |

about 65 million tons and imports
averaging 3'5 million tons, why should
prices be going up and up? Are the
figures given or the claim for pro-
duction that we are furnished wrong?

A farmer was telling me t&me other
day that if protection to plants from
pests and insects were to be extended,
the chances of saving foodgrains would
yield rich dividends. The logs due to
this is said to be pretty congiderable;
I am told about 20 per cemt. I am
sorry that the Mehta Committee has
paid no attention to this aspect, but
I would like to know from the Food
Minister whether they are paying any
attention to this aspect. Why should

I
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these losses continue? The Mehta
Committee recommendations have

been, I am sure, read by everybody,
and I hope myself that the Govern-
ment w:ll accept those recommenda-
tions, and that by their acceptance
there will be all round improvement
in the situation. But I confess, as
the Minister himself has confessed,
that it was depressing to learn from
this report that in spite of all efforts
to attain self-sufficiency we shall have
to import 2 to 3 million tons of food-
grains every year for the next five
years at an annual cost of Rs. 100 to
Rs. 150 crores, which naturally will
impose a very heavy burden on our
exchange resources.

Sir, the Minister has said that he
is not pessimistic as the Mehta Com-
mittee is. I can only hope that his
optimism will be justified in the years
to come. The price stabilisation
organisation which has been recom-
mended by the Mehta Committee, I
think, is sound provided it works
vigilantly. But there again, never can
prices be kept down if demand greatly
outruns supply. Of course, the task
of increasing food production is really
the keynote to everything. Now, Sir,
any amount of money has been spent
in recent years on various schemes
1 for increasing food production

P.M,

Have they always been success-
ful? Co-operative farming, we are told,
is necessary and doubtless it is so.
But in terms of sheer financial outlay,
co-operative farming is going to be a
stupendous undertaking. I personally
do not see how anything can be
imposed from above at any time with
any hope of good results being
achieved. Also, our social and agri-
cultural structure throughout the ages
has not been based oh®the principles
of a co-operative society or a co-
operative system, or whatever we may
like to call it, and the people, there-
fore, have to be led to change their
attitude of mind if co-operative farm-
ing is ever going to be a success. The
landlord system had to go as it has
gone everywhere in the modern world
in which dynamic changes ure taking
place all the time, and it is only right
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that it should have gone from India.
But a good landlord was beloved by
his tenants and they looked up to him
all the time for advice, for guidance
~as also for help in times of distress.
These were readily forthcoming.
Today, I do not think the farmer has
the benefit of that human touch from
those who have supplanted the land-
lords, that is to say, the Government.
I have a fear that, with very small
holdings, the farmer may be tempted
to grow only as much as he needs
and thereby, he will not get that
impetus to increase food production
which is of such wvital importance
today.

Talking of schemes, the latest Audit
Report on the Appropriation Accounts
of the Government of Orissa should
serve as a warning not to undertake
schemes which are infructuous and
we have to be very careful when we
are limited by finance and everything
else, not to launch on schemes which
are not going to yield dividends.

I am very happy that minor irriga-
tion projects have been strongly sup-
ported by the Mehta Committee and
accepted by the Ministry. Many agri-
culturists complain that payment for
irrigation purposes is beyond their
means. How can they increase food
production if that is s0? And I would
like to draw the attention of the
Minister to this aspect that, where
you want to give the farmer incen-
tives to produce, you must subsidise
him also or help him, at any rate, to
give to the country what the country
wants from him.

Then again, it is obvious that pro-
duction of crops on an intensive basis
involves higher costs in providing
irrigation, manure, better seeds, more
care and labour in the techniques,
involved in further production. Now,
this applies, for example, to the
Japanese method of rice cultivation.
The farmer will only go in for such
methods, if he can get a proportiona-
tely higher return. Surely, this matter
requires further probe. Have our
Departments always got in their pos-

» )
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session information on comparative
costs and returns before they recom-
mend special methods to the farmer?
The farmers must be given incentives,
as I said before, if they are to pro-
duce more and I wonder whether we
do know how much the increased cost
is going to mean to the farmer and
whether, if he has to spend, he will
get more from what he produces. I
know of more than one farmer that
have given up the Japanese method
of rice cultivation simply because it
did not pay them. Well, now, it has
got to pay him to go in for methods
of production which are going to grow
more. Then, have any experiments
been made by our Agricultural
Department to take up the work of
lowering the cost of production by
introducing less expensive manures?
We must not always rely on fertili-
sers. I was glad to hear from the
Minister that they are now thinking
in terms of human manure which is
so widely used in China where they
have not got fertilisers and which does
yield dividends. We must introduce
less expensive manures and produce
new implements by inventing them
and thus save costs on operational
techniques. I think, this is a very
important point that Gandhiji used to
stress all the time and I would like
the Ministry to pay more attention
to this aspect of the question. May
I suggest that the Food Minister have
a talk with Mr. Richard Gregg, who
is writing for the Gandhi Smarak
Nidhi and is in Delhi? I believe, he
can give useful advice on manures,
on implements and everything like
that, because he is a farmer after
Gandhiji’'s own heart,

I now come to raise a point—and I
am conscious, many orthodox people
will perhaps frown on me—complete
ban on the slaughter of cattle has
been imposed in seven States. In some
other areas, the ban existed-even from
earlier times. In other States, there
is a ban on the slaughter of useful
cattle only and in Orissa, I believe,
no ban at all exists. In the old days,
the existence of a ban on cattle
slaughter in a few areas did not pre-
sent any difficulty. Old and useless
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cattle used to be pushed into jother
States for disposal. Now, a complete
ban almost everywhere has changed
the position considerably for' the
worse. The number of old and use-
less animals has increased enormously
and will go on increasing. They are,

if I may wuse a, slang expression
“eating our heads off”. The pert
Committee on the preventio of

slaughter of cattle in India whic
.appointed in 1949 has said:

was

“A complete ban on slaughter of
all cattle will tend to increase, their
number further and jeopardise the

v well-being of the limited number of
few good cattle the country| still
possesses. It will also result!'in a
real danger of a number of' wild
cattle increasing and proving a
menace to the production of trops.
A complete ban on the slaughter
of cattle would, therefore, not |[be in
the best interests of the countfry as
it is merely a negative and not a
positive approach to the problem.”

“This is what they have said. Now,
the increase in the number of stray
and wild cattle, as they progﬁ?sti-
cated has been increasing in any
parts of the country. The férmer
State of PEPSU, I know, spent a large
sum of money annually in rounding
up these animals which in many|cases
had become dangerous.

’

Surr GOPIKRISHNA VIJAIVAR-
GIYA: What about monkeys?

Rasrkumart AMRIT KAUR: 1 |agree
that we should {ry to destroy all
-animals that destroy our foodgrains
or go against increased food produc-
‘tion.

The Gosamvardhan Enquiry Com-
mittee in U.P. in 1955, reported as
follows:

“From the information available
to the Committee, it appears that
during recent times, the numTer of
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of stray and wild cattle has increas-
ed enormously in the rural areas as
well. In many parts of the States,
the menace of wild cattle has
become quite serious. And there are
consequently requests from a num-
ber of districts for the capture of
stray and wild animals which are
doing enormous damage to crops.
This serious problem is affecting
agricultural production and progres-
sively assuming unhappy propor-
tions.”

Several States have had to be asked
now to draw up schemes to deal with
the problem and to put these schemes
in their Second Five Year Plan. All
such schemes are going to cost a great
deal of money, because the methods
which have been tried out have not
been successful nor can they look
after what are now veritable hordes.
I suggest that this matter should be
looked upon in a practical manner
and dealt with in a realistic way and
wholly divorced from sentiment. It
is time for us to give up making
slogans and listen more and more to
the voice of reason. We dare not
continue to be unscientific in a dyna-
mically scientific age. Then, are we
doing enough for afforestation and for
the prevention of soil erosion in the
mountainous regions? I know the
mountainous regions fairly well in my
part of the world. I have found very
often deforestation progressing at a
rapid rate and no afforestation, to
speak of, to keep pace with this des-
truction; and soil erosion too is taking
a heavy toll from our productive
lands. '

Finally, Sir, the recommendation of
the Mehta Committee in she matter
of family planning cannot be ignored.
Apart from the efforts already being
made, I think social legislation must
be resorted to. We cannot afford to
go on increasing our population at a
rate with which our increased food
production cannot keep pace. I feel,
that the age of marriage of girls and
boys should be raised, and it can be
raised. They have done it in China
Why can’t we do it here? And I am
even in favour of taxing the birth or



3017  Motion regarding

[Rajkumari Amrit Kaur.]
a third child where two children are
already alive. I entirely agree with

what the Mehta Committee has
said in regard to the controis.
also. I would like to see more

fair price shops established. I would
prefer to have more fair price
shops everywhere rather than an
increase in the wages of Government
employees. We give more money
simply because people cannot afford
to buy their requirements. But fair
price shops should be run honestly,
and I would like the Minister to con-
sider the utilisation of voluntary
organisations as far as fair price shops
are concerned. 1 Dbelieve that we
women could help greatly in running
these shops where there would be no
exploitation of the poor people who
could come and get their require-
ments, rather than giving them a
paltry sum of Rs. 5 extra which is
going to cost us crores of rupees, I
believe that subsidising fair price
shops will be a better method of
bringing contentment to the people.
We all have to put our shoulder to
the wheel in what is g matter of vital
import to us. Public confidence and
co-operation have to be enlisted, and
in particular, the co-operation and
the enthusiasm of the real tillers of
the soil.

Sert H. D. RAJAH: Sir, I heard the
speech of the Minister of Food very
carefully. I saw his fears as well as
his optimism. But I found that his
optimism had not .overrun his fears.
He dwelt upon the present position
obtaining in the country and he drew
a gloomy picture about the prospects
of self-sufficiency in food. But, Sir,
let me go item by item as to how this
picture presented by the Minister is
unwarranted and our country can have
with optimism, a full self-sufficiency
programme in order to tide over the
difficulties.

Sir, he referred to the Foodgrains
Enquiry Committee. But I may also
say a few words regarding the
recommendation of the Enquiry Com-
mittee, It has said in one place that
the rise in prices is mainly due to the
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deficit financing of the Government
which has put in the hands of the
public, money to the extent of
Rs. 250 crores, and when this money
is put in their hands and when there
is a little prospect of imported com-
modities being gone in for by the
public, naturally they would like to
spend a little more money, more than
what they were spending, on food.
So consequently when an overall pic~
ture is taken, this increase takes
place. That is one reason which the
Foodgrains Enquiry Committee has
advanced. Then in another place it
has been said that yet the carry-over
of stocks from the previous year was
so large that it continued to push
prices in their downward course des-
pite some fall in production. Pro-
curement and rationing had been
completely given up by the middle of
1954. That means, up to 1955 there
was a downward trend in the prices.
There was enough food in this coun-
try, and there was no need for
rationing, The previous Ministry
understood it well and gave up
rationing completely in the country.
Now up to 1955 we did not have any
difficulty. Immediately we are pre-
sented, in the year 1957, with this
problem of scarcity in the matter of
food. Last time, Sir, ‘'the food deficit
in this country was about 12} per
cent. of the total turnover. But now
the Minister has said that the defleit
has come to only 5 per cent. of the

requirements of our country. Sir,
during these three or four years,
since the previous assessment was

made, about two to three lakhs of
acres have been brought under the
food production. The work in
Damodar Valley, the Bhakra-Nangal
project and other works is almost
complete, and even from the point of
view of large-scale cultivation, there
are enough acres brought under food
cultivation. There is no reason
whatsoever to feel that these areas
have not produced enough food for
the consumption of our country. Now
the difficulty arises as to the bureau-
cracy and their statistics. Natural-
ly, Sir, this Foed Department is a
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superfluous imposition on the country.
You will find, in course of time, that
this Department when the self-suffi-
ciency programme is achieved, has no
function to perform. They want to
create a position by which they must
perpetuate themselves. It will result
in unemployment among three or four
Ministers and the entire hierarchy of
the bureaucracy. But they have gdt
different aspects of our country’s eco-
nomy and they can be easily switc
ed on there.

Sir, the one important recommen
dation, which I would like to read out
nere, is what the Planning Commis-
sion itself has said. Our Minist
himself has agreed that the maj
industry of our country is agricultur%
and there 1s no other industry whic!
can be equated to that industry, and
if you want to give a fillip to that
industry, it is not the bureaucrats whp
are sitting in Delhi with their papers,

who are going to do that, but it i
somebody else. It has been state
here as follows:

“Development cannot  progres

without responsibility and power.
Community development can be
real only when the communit
understands its problems, realisejg
its responsibilities, exercises th
necessary powers through i%
chosen representatives and main
tains a constant and intelligent
vigilance on local administration,
With this objective we recommend
an early establishment of statutory
elective local bodies and devolu~
tion to them of the necessa

resources, power and authority.” ‘

Therefore, Sir, the Planning Commis-
sion’s rational and sensible report is
what should guide the Government of
(ndia in its policies in the matter of
rood production. When you devolvﬁ
power to the real agriculturists an

when there is an autonomous body
created for them to augment their
resources of wealth and produce rice
and wheat and other cereals, they will
begin to have interest, and they will
produce not the 5 per cent. deﬁcif
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which you have visualised, but 50 per
cent. more than the present-day pro-
duce, so that instead of being an im-
porting country, you will be able to
export rice. Sir, last time, when this
debate took place in this House, the
Minister said that “We have reached
self-sufficiency, and it will be a pro-
blem for us to know as to where we
will export our food.” But what do
we find in turn? In turn, we find
that again w® are faced with these
crises and these deficits. This kind
of a basic approach on the part of
the Government is responsible for the
increase of prices in our country.
The moment some utterance is made
by a Minister, advantage is taken by
the racketeers in the food industry
of our country, and the food goes
under and the prices go up, whole-
sale as well as retail, and people are
not in a position to buy their require-
ments. I would therefore suggest to
these responsible authorities of Delhi
to put sectinn 144 on themselves.
When they do not open their mouth,
the country is safe, the food produc-
tion goes up. Angd silently if you
adopt the Planning Commission’s
recommendation, you will see that
this country’s production is increased.
I am happy to note an admission made
by our Food Minister. He said that
minor irrigations have produced
better results. Quite right. But
minor irrigations done by whom? By
the villagers and those local areas
through tanks, wells and other things
for which Government helped them
through subsidies. There was an
urge, and that urge on the part of
the villagers, and minor irrigation
brought about better results. You
cannot say that minor irrigation alone
is responsible for this. The work of
major irrigation has also produced
results and they also have contributed
to the production of foodgrains, You
say that the deficit of foodgrains have
come down frem 12 per cent. to §
per cent. I have the authority of
our distinguished Chairman of this
House to say that all statistics are
false. I am not gning by your statis-
tics or by your accounts. What T
go by is the present position in the:
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[Shri H. D. Rajah.] .  this smuggling. This is again a

country.  There are drought-affect- \ baffling problem. He referred to the
|

ed areas hut these areas can be sup-
plied grains by areas where there
are enough grains. Now, our friends
from Kerala come to Madras, buy up
all the foodgrain there and go back
with all that foodgrain, but when we
ask them for water, they say, ‘No’. I
tell them, “You give us water and we
will give you foodgrains in return”.
Madras is a State whicR is deficient
in water, bui{ the lands there are
arable, and we can produce double
the foodgrains that we now produce.
If only our Kerala friends would give
us water, they need not go to Andhra
or Mysore cr any other place for
food; we will supply it across the
border. There must be a rational
approach there and not just say that
it is a difficulty between one State
and another. It is a question of
understancding. I know that my
Communist friends are more reason-
.able than my Congress friends. There
is some talk going on between the
two Ministries and I am certain that
an arrangement will be come to, by
which Tamil Nad will get water from
Kerala and Kerala will get food from
"Tami] Nad In one of the speeches
made by Mr. A. P. Jain in the other
"House, he said that Madras has pro-
.duced more than 75 per cent. food,
It was not a statement based on facts.
No doubt after several years of
«drought iy the land, Tamilians have
now put their heart and soul into the
-s0il and ar2 producing about 25 per
cent. more, aiid this has given us a
satisfactory rosition. From Andhra
we can get enough grains. Your
zonal arrangemeni is good, but the
price structure is bad. The price
structure as you yourself have admit-
ted, is based wupon international
prices. Now, we are faced with this
chronic p-oblem which is not solved
by the Goverrnment. From the east
«coast of Tami] Nad men and rice are
smuggled into Ceylon. Ceylon takes
the rice and tirows back the men.
They are heing recruited illegally to
labour in the Ceylon plantations, but
rice also is beir g smuggled along with
them., The problem is how to stop

Goa border, nut this kind of smug-
gling also takes place from Tamil
Nad. If this <muggling also is stop-
ped, I am quite confident that there
would not be much of food problem
in that area.

Then, I come to the buffer stock
being maintained by the Govern-

ment. This Foodgrains Enquiry
Committee also has referred to this
problem. They say, that Govern-

ment has incurred a loss of Rs. 45
crores by keeping this stock and then
releasing it when it is no more use-
ful to the public for consumption,
with most of the grains eaten up by
moths and worms, This idea of
keeping a buffer stock is fundament-
ally wrong; this purchase from foreign
countries thereby incurring a lot of
expenditure of our foreign exchange
resources is also wrong. You can-
not feed a people by mortgaging your
house. This country is now being
pledged to bring food from outside to
feed the people. What would be
the fate of a man who mortgages his
house to fepd himself? If he has no
other occupation, and he only does
this, in course of ten years that
house will be taken away by some-
body else, and that man will die. I
would suggest a total ban on the im-
port of foodgrains. No nation can
live by imports without correspond-
ing exports. This is a point, which
we must bear in mind. Of course.
your leader, the British people, do it.
but they are a vastly industrialised
country. They have got many indus-
tries and they export their indus-
trial products to other countries and
loot those countries by charging them
two or three times the real value of
the producgts, and then import food
from outside. Therefore, they have
no problem, but you are a primitive,
under-developed country. Your
people have to be economically
brought up to a position where their
buying capacity will be improved,
and you cannot improve their buying
capacity by importing food. Agri-
culture is the only major industry in
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our country, where, if you only give
enough resources, help and strength
to the people, they will surely pro-
duce not five per cent. more but 50
per cent. more., Then we have got
supplementary foods. In India, as
Shri Rajagopalachari once said, you
have got the problem of the goats.
Whenever we want to rear up any
plant or trees, these goats come and
destroy them, and it is a perpetual
menace. No amount of watching
helps to protect the trees, because
the goats come through the gates, or
over the gates, and create a lot of
trouble. Therefore, let the people
who want to supplement their diet,
have recourse to the goats. After
all, what are these goats? They are
only pre-digested protein. They eat
the leaves of trees and herbs and
through the goats they come back
to the people. People do not eat
tigers. The goats are only pre-
digested protein and they can he
liquidated and form  your supple-
mentary diet. Our hon. Minister has
suggested a reduction of one ounce in
the per capita  consumption. For
this, T suggest to the hon. Minister
not to squander or waste away your
resources by importing  foodgrains
from other ecountries.

There is another remarkable stLte-
ment made by the Study Team for
Community Development of the Plan-
ning Commission. Mr. Jain referred
1o fertilizers, and referring +to f%kti-
lizers, the report says—it is a Ty

valuable document:

“Some of the Government farms
m the country purchase organic
manure from outside. This shofild
be definitely stopped. Every ﬁEld
.hould, ag far as possible, produce
its organic manure, if the problem
ot nitrogen deficiency on over 300
million of acres has to be soh#ed
. ffectively, and it can be done with-
im two years if there is a concerted
vffort through  village panchayats
to convert every fleld into a
‘Tactory’ to produce its own require-
ments of manure without detriment
to the prevailing cropping practices.”
93 RSD—4, T
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We are only depending upon these
fertilizers produced in  the factory,
but green manure is made in the field
itself. During the off season period
the peasants will sow these green
manure seeds, and when the harvest
is over, they will sprout up, and in
the course of two or three months
they will grow, and when the
seasona] rains come and water is
drawn into the field, they will be
ploughed back, and the result is that
you get double the quantity of rice
which you would get otherwise. This
is the efficacy of green manure,
which can produce double the quan-

tity of food. The people who
wrote this report are practical men.
But if the Government do not under-
stand this, the people would be left
to their fate. But if they want to
increase thé food production, this step
must be taken so that 300 million
acres may have the benefit of green
manure in order to augment the sup-
ply of food. This Asoka Mehta Com-
mittee’s Report says a very interest-
ing thing, namely, the socialisation of
the food industry. I am not able to
understand what is meant by the
socialisation of the food industry;
whether Government stands commit-
ted to that business or whether they
" have some other ideas. On that the
hon. Minister did not enlighten this
House. But one thing I can tell you,
that the conflicting policy on Jland
and the slogan that the land belongs
to the tiller, are creating confusion
in the mind of the natural people who
are wedded to land and who were
making this a major and big indus-
try. Their position is precarious to-
day. I can understand the Govern-
ment taking over all the land, as
Soviet Russia has done and employ-
ing modern methods and machinery
in order to augment the resources
and production. Then there is no
private property involved. You pay
compensation under the Constitution,
or you don’t pay anything, but you
make yourself responsible to feed the
population. When that «cituation
comes, I will have no quarrel, I will
] have nothing to worry. But in the

i absence of that, a negative policy, a
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policy of suspense is creating  con-
fusion in the minds of all those who
are engaged in this industry. A
man owns one hundred  acres.
There is a ministerial announcement
that they are going to put a  ceiling
on land. Then this man starts think-
ing, whether it is going to be 5 acres
or 10 acres or no acres at all, and he
suspends cultivation. He does not
contribute to the growth of the food
industry. Then there are the inter-
relations between the peasants and
the landlords. They have some sort
of a relationship. The peasant comes
to the landlord, gets some money and
goes and cultivates the land. He
takes a share and the landlord also
gets a share. But all these things
are suspended and the harmony,
which was existing, is now being
threatened. I am not so much con-
cerned with that relationship as with
the difficulties with which we are
faced, namely, the production of food
for the whole country. If that pro-
duction was there, by what relation-
ship it wag created or brought about,
is a matter with which I am not con-
cerned. Therefore, that policy is one
which has created an indeterminate
position in the country and we are
yet to see what we should do.

L

(Time bell rings.)

In another two minutes, Sir, I will
finish.

That being the position now, I need
not say much about the Community
Development organisations and their
activities. I would only say now that
according to the reports available and
the statistics that are there—though
I am reluctant to quote them—I have
found out that between the years 1946
and 1957, the increace in  our food
production has come only to 12
million tons. Is this the way in
which an industry can grow in this
country? I have seen statistics about
Russia and I have gone and seen
certain other nascent industries deve-
loped in other countries in the course
of 12 years. But this important

[ RAJYA SABHA ]
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industry in this country, in spite. 'UE
the fanfare and trumpet of the Minis~
try of Agriculture and of the Gov-
ernment of India has succeeded only
to the extent of producing 12 million
tons more. This is a sad commentary
upon their efficiency and their impor~
tant role in this line.

Therefore, we have to re-think the
entire problem for construction in a
different manner. Those, who are:
really producing food, not on the files.

but on the fields, have to do it. The
man who goes into the mud knee
deep, he alone can understand the

problems of food production and not
the bureaucrat drawing Rs. 3,000 in

the Secretariat at Delhi  Thank you,
Sir.
Sart T. R. DEOGIRIKAR: Mr.

Deputy Chairman, The Foodgrains
Enquiry Committee was appointed to
go over the whole problem of food
production at a time when prices were
soaring high and when the financing
of our Second Five Year Plan had
become difficult. They have present-
ed a report to us it is a  scholarly
report and a scientific one. They have
spared no pains in coming to conclu-
sions which are well worth studying.
Just as we were studying differential
caleculus and integral calculus and
spherical trigonometry in our college
days, so also this Report will be
advantageously studied by students of
economics and agriculture. The Gov-
ernment would do well to recom-
mend it to their senior officers to go
through this Report. For a lay man
it will, however, remain a sealed
book. But we are not lay men and
we cannot certainly ignore the Report.
There are various aspects in the

Report which need our urgent atten-
tion.

’

This Committee was composed of
experts. As we know, experts always
make simple things difficult or com-
plicated. The Government should not
feel embarrassed if I make a sugges-
tion that another committee of non-
experts, of tillers—I mean successful

1
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tillerg ®f the soil-——should be appoint-
ed, to go over the whole question and
ask them to solve the problem if they
possibly can. In the alternative, I
may make the suggestion that the
Government should reguest the State
Governments to have village~wise
advisory committees of labourers amd
farmers who have to solve this pro-
blem and who know their difficylties
well and also how to overcome them.

|

Sir, our planning depends on thrge
“pg” among other things. First 18
Production;, secand is Population anfl
the third is Price. Qur production Is
increasing amd our  population s
increasing and the prices are also
increasing. The first is welcome. The
second is not so welcome and the
third is wholly unwelcome. The
Foodgrains “Enquiry Committee has
not said that with production prices
will come down. In fact, they have
quoted an instance where the prices
became less when the production was
also less, and the prices went up When
the production was more. There is
some psychology behind it. But it
cannot be quoted as a rule. Agricul-
tural prices are related to general
prices, no doubt, but they are related
more to their sister prices, I mean the
cash-crop prices. Can we bring the
cash-crop prices down, that is the
question? Our economic machine has
become so delicate that with little
ups and downs the whole machinery
goes out of gear. Economically we
are in a fluctuating state of conditions
and these fluctuations in food pri}es
cannot be avoided. One remddy
which I can suggest for bringing down
the prices to some extent is to mini-
mise the number of intermediaries
between the consumers and the pro-
ducers. The co-operative societjes
and the warehouses are doing it, and
they should be asked to pay mare
attention to that. I do not grudge
even the economic or the reasonalile
prices to the agriculturists. But does

the agriculturist really get this price? | tons thus leaving a gap of
gets it. | tons. They have suggested that

It is the intermediary who
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the lowest in the world, similarly, our
land revenue, or rather the income
from our land revenue is the lowest.
In China, with the same acreage of
land the yield is double, but the
income from land revenue is six or
seven times that of ours. While in
India it is Re. 80 crores to Rs. 90
crores, in China it is Rs. 500 crores
to Rs. 800 crores. With the increase of
production we are not thinking of
increasing the land revenue. Is it not
an indirect help to the agriculturists?
More production and more money is
a healthy proposition but more money
with less production is harmful to the
economy. Let our agriculturists pro-
duce more and get more. We need

not blame the agriculturists for the
rise in prices. The Committee says
that there was less production of

‘jawar’ by 30 lakh tons which brought
about this crisis. I may tell you, Sir,
that with the additional irrigation
facilities that we are making avail-
able wheat is going to replace ‘jawar’
and rice is going to replace wheat
and in course of time the coarse food-
grains would become less and less.

1

As regards the population, we can-
not help the growth of additional
population in the country in spite of
the family planning and all that. The
death rate is decreasing and it is a
healthy sign. We were till now
thinking that the addition to our
population, per year, was only fifty
lakhs. This expert Committee has said
that it is not fifty lakhs but is going
to be eighty lakhs. If the estimate of
this Committee has to be taken as
accurate then the additional food
supply which we will require to feed
this additional population will be 68
lakh tons. If, on the other hand, the
increase is taken at 1'5 per cent. then
we will require 17 lakh tons less.
Taking this and other factors into ac-
count, the Committee has come to the
conclusion that we will require 79
million tons in 1960-61 whereas our
production will only be 75 million
4 million
we

Our agricultural classes must remem- , Will have to import two to three mil-
ber that just as our yield per acre js | lion tons every year to make up this

|
|
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[Shri T. R. Deogirikar.]
deficit. The framers of the Second |
Five Year Plan have targetted for an
increased production of 1-14 crore tons
but the Committee thinks otherwise.
Let us take it for granted that the
findings of the Committee are more
accurate. Even then, the gap between
production and consumption is
not so much as cannot be bridged
over. Our Food Minister has said that
he is not in favour of imports. My
hon. friend, Mr. Rajah, also has said
that imports must be stopped and I
think, nobody in this House will differ

from this that we must stop these
imports immediately. It is just like
transfusing an outsider’s blood into
our own system. How long this

transfusion of foreign blood is going
to continue in our country, I cannot
understand. We can easily make up
twenty to thirty lakh tons during the
coming four or five years and we can
very easily stop this import. We can
consume less; we can waste less and
probably can produce more. Anyway
blease excuse us from this inglorious
dependence upon foreign countries for
the very necescities of life. If possi-
ble, prune the Plan and let us go to
the year 1950-51 when we had put up
all our energies and had decided to
overcome the deficit.

Suarr H. D. RAJAH: I wish, that
were the policy of the Congress Party.

Serr T. R DEOGIRIKAR: Sir, the
history of our food problem is a his-~
tory of failures, 1 may be humbly
allowed to say. We are blaming
everybody. It is no use blaming the
British Government for the legacy
which they gave us; it is no use blam-
ing the division of India; it is no use
blaming nafure for more rains or less
rains and it is no use saying that we
have got less land for cultivation. We
have got to take things as they are
and pool all our resources together.
When we launched our First Five
Year Plan, we decided to make up the
deficit and wanted to have one thou-
sand crores as an investment to over-
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come the food deficit. It must be
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tory did we concentrate our energies
so much as we did on this problem
during the last decade. It must also
be admitted that we have not succeed-
ed in solving this problem. It may
be due to the limitations of the demo-
cratic set up; it may be due to the
machinery which we have employed
for speeding up this production; it
may be due to the traditional make
up or it may be due to failure on our
part to create sufficient enthusiasm
amongst the agriculturist classes to
produce more but the result is there
and, in spite of all these adverse cir-
cumstances, our achievements are
note-worthy and our policy is not
unsound. What did we do and what
are we doing to increase the food pro-
duction? We took certain basic facts
into consideration. We said that there
are vagaries of nature and that those
vagaries of nature could be success-
fully fought if we stored up rain
water, if we impounded it, and if we
let it through canals. We undertook
major irrigation works, ‘medium and
minor irrigation works. We sunk
deep wells tube-wells and  surface
wells and lakes. V’e did all that and
as a result of all these efforts, the
area under irrigation did certainly
increased. Again, in the Second Five
Year Plan, we are going to increase
our irrigated land area to the extent
of two crore acres. We spent Rs. 660
crores in the First Plan and we are
going to spend Rs. 900 creres in the
Second Plan. In the First Plan, the
tota] irrigated land that was available
for cultivation was 67 million acres
out of which we utilised only 40.
There may be justification for non-
utilisation of this watery wealth but
there should be no excuse for this
lapse on our part. The utmost that
we can hope for is not to allow such
lapses to recur. Whatever land is
available for cultivation must be
brought under cultivatipn.

The second item that we undertook
in the First Five Year Plan was to
manufacture fertilisers, green manu-
ers, compost manures, etc. The third
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item which we undertook wag the
bringing in of kans land under cul-
tivation. The activities of the Central
Tractor Organisation seem to have
slowed down. We adopted the Japa-
nese method of paddy cultivation and
much is not heard about it nowadays.

Surr A. P. JAIN:
still.

It is going on

Surt T. R. DEOGIRIKAR: I am
glad. The next item, which we
undertook, was crop competitions and
creating a class of agriculturists who
were called ‘Krishi Pandits’ and that
too has raifen to the Dackground, We
wanted to have additional yield from
¢oil conservation, from counter bund-
ing and from the supply of better
seeds. Though we are lagging behind
as regards land reforms all over the
country, our achievements in that
direction are also not very ungatis-
factory. It is too early to assess the
result of this changeover from the
land lord to the tiller as well ag the
results of the ‘Bhoodan’ movement.
We are not after collectivisation: we
are not progressing satisfactorily in
co-operatives but the only thing,
which we are maintaining every now
and then as a special feature of our
country, is the Community Develop~
ment and the NES. Blocks.
It must be admitted that some of the
Blocks are progressing satisfactorily
but the majority of them have be-
come the experimental farms; are
manned and managed by moderners
who have no roots in the soil. Again
there is so much wastage in tEese
Community Projects which |can
advantageously be saved.

(Time bell rings.)

I want only two or three minutes
more, Sir.

Mr. DEPUTY CHAIRMAN: Yesd.

Surr T. R. DEOGIRIKAR: But the
result of these activities taken as a
whole is not discouraging. In the
last year at the end of First Plan, our
food production had increased by
one crore and forty lakhs of tons, as
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compared to the year 1950-51. We
need not be complacent nor should we
feel frustrated. In the Second Plan
we will have to accelerate our speed,
and let us not take the trends of the
last five years as indicative or a
standard for the future development
of this country.

Incidentally, I may make mention of
two things only. Sir, we are relying
too much on irrigation, but I think,
if we rely too much on the results of
irrigation, we will be landing our-
selves in difficulties. At the time of
the kharif crops this irrigation water
fs unnecessary unless the cains  fail
and the crops begin to wither, Also
at the time of the rabi crops, since
the percentage of land in India under
rabi crops is much below on total
acreage at that time also the irriga-
tion water will be not of much use.
Irrigation water is a boon to the
agriculturists provided they are given
fertilizers and there is development
of land.

Then come cash-crops. There is the
tendency among the agriculturists to
take to cash crops—naturally so—and
they give preference to cash-crops
than to food crops. It is necessary for
the Food Ministry to regulate crop
planning from now on. Otherwise
there will be excess of cash-crops to
the detirment of our food crops. That
factor must be kept in mind. I was
told that in one district for instance.
80 per cent of the land is being utili-
sed for cash-crops, and the people
there rely for their food supplies on
outsiders. This is not very desirable.

Then the second item which I want
to bring to your notice is as regards
the lands that can be brought under
cultivation. We know there are vast
areas of land in Madhya Pradesh, in
Rajasthan and in Uttar Pradesh. We
are talking about ceilings we are talk-
ing about abolition of zamindari, but
what about these lands which are no
man’s land. I cannot tell you exactly
how much acreage will be available
for cultivation, but it cannot be less
than 8 or 10 crores. If one fifth of
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that acreage is brought under culti- !
vation, 1 think, our food problem will
be solved to a very great extent. We |
have got man-power, we have got |
some money; and the machinery 1s not
too bad. But there is one difficulty; ‘
there is unwillingness on the part of |
the landless labourers to shift to areas }
which are new to u.em. Some remedy
must be found out to get rid of this |
tendency on the part of the landless |
labourers, and the Planning Commis-
sion can do it. I think this is the
most 1mportant item. The land is
there; nobody is caring for that land,
and we are perpetually in shortage of
foodgrains. So I make this sugges-
tion. Let us utilise the land, bring it
under cultivation, and that way let us
try to solve our food problem. Sir, I
am again making a suggestion. Come
what may, save us from this import
mentality. At the time of emergency
it may be necessary to bring food
from outside, but I don’t like the sug-
gestion of  this Foodgrains Engquiry
Committee giving it as an easy solu-
tion, namely, if there is shortage,
bring food from outside. This men-
tality iz bad. In cases of emergency
we will have to bring food from out-
side. But that must also be stopped
gradually.

Sir, I have done.

Surr P. S. RAJAGOPAL NAIDU
(Madras): Mr. Deputy Chairman,
Sir, the Planning Commission had
fixed an additional production of food
during the Second Five Year Plan to
the tune of 15'5 million tons, but on
reading the Asoka Mehta Enquiry
Committee Report we find that we are
not going to achieve even two-thirds
of the target in the matter of addj-
tional production of food. The Com-
mittee says that if one has to achieve
this result it needs very great effort,

Sir, as the previous speaker had
said, the Committee has recommend-
ed the import of 2 to 3 million tong for
some years to come. It is really a
very unhappy news. Sir, we have
been experimenting in the past with
various methods as to how to increase
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the food production. At ome time the
slogan was to dig more wells and to
give subsidies for the digging of
wells. At another time, the slogan
was as to how to bring more land
under cultivation, and we spent more
maney on tractors and bulldozers.
And now the cry is that we must
resort to co-operative farming as one
of the methads for increased food pro-
duction.  Sir, this is not the time for
me to say much about co-operative
farming, and if I have the time I shall
deal with it towards the end of my
speech.

Sir, much was expected out of the

major irrigation works, and as the
hon. Minister pointed out from the
Mehta Committee Report the Figst

Plan expenditure on major irrigation
works was 92 per cent. of the target,
but the increase in production was
only 47 per cent. The expenditure on
minor irrigation works was only 63
per cent. of the target, hut the
increase in production was 91 per
cent. So if hundred per cent, would
have been spent on these minor irri-
gation works, I am sure, Sir, the
results would have been marvellous,
But much emphasis was laid on
expenditure on  major irrigation
works, and the results had been very
miserable,

Sir, what we have now to do is,
instead of resorting to the import of
foodgrains to the tune of 100 to 150
crores of rupees per year, we have to
evolve some method by which to
increase our production in the short-
est possible period. But how best to do
it, is the one thing which this House
will have to consider seriously. There
is no use of criticising the Govern-
ment or criticising anybody. There is
no use of criticising even the State
Governments in the matter. But what
we have to do is to think seriously as
to how to increase food production.
Sir we have got enough land in the
country. We have got people in the
country who are very much experi-
enced in agriculture. But what is it
that is lacking in our agriculturists
to increase their food production? The
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- yield should be more per acre. Take
fo: instance, Sir, a country like Japan.
I understand that their production is
about 2250 lbs. per acre so far as rice
is concerned, whereas in our country
the production on an average is only
750 lbs. per acre. In China it is 1550
1bs. per acre; in Egypt 2000 lbs, and
in Italy it is 3100 lbs. per acke.

In the Second Five Year Plan, Sir,
it is said that 25 per cent. of the addi-
tional food production shohld be
achieved by the use of more ferti-
lizers, and 22 per cent. of the addi-
tional food production should be
achieved by the use of improved
seeds.

[Tue Vice-CHAIRMAN (Suri|M. B.
JosHr) in the Chair]

Now I shall briefly analyse, Sir, as
to what are our achievements in these
two respects. In the matter of the
increased use of fertilizers we are now
astonished to find that the Govern-
ment of India, instead of either trying
" to increase their indigenous produc-
tion or even instead of resorting to
_more imports of fertilizers into the
country, did not do anything either in
the matler of an increase in the indi-
genous production op in the matter of
import of fertilizers.

Sir, I took some pains to analyse
the targets fixed till the end of the
year 1960-61, in the matter of fertili-
zers which ig 18'6 lakh
tons. In the year 1958-59,
the domestic availability is
only 5-4 lakh tons as against the total
requirement of 12 lakh tons. The
shortfall in the year 1958-59 is estima-
ted to be 9-1 lakh tons. The femand
for fertilizers, I can safely say, Iis
much more than what the targets are,
that had been fixed in the Second
Five Year Plan. For instance, the Plan
target for 1957-58 is 95 lakh tons, but
the actual demand is 13:6 lakh tons.
For the year 1958-59 the Plan target
is 12 lakh tons, but the actual demand
is much more than the Plan target.
Now, we are faced with a sjtuation
under which we have to be gatisfied
with only our indigenous production

2P M.
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and the availability will be very much
less than what the demand is so far
as fertilizers are concerned. As the
hon. Minister, when he moved the
motion, has admitted, it is only by the
use of more fertilizers that we can
get quick results in the matter of
production. It seemg to me that if
we do not resort to the production of
more fertilizers, or if we do not resort
to the import of more fertilizers, what
will happen is this: What we are
aiming at is to increase our produc-
tion. We are not going to achieve
that result at all. It will be something
like killing the goose that lays the
golden egg. Now, take for instance
a country like Japan. I find from the
report of the Indian delegation to
China on agrarian co-operatives that
a country like Japan which has the
highest average yield of rice per
acre—their report says—‘“our enquiry
showed that on an average 800 pounds
of fertilizer was applied to every acre
in Japan.” The total consumption of
chemical fertilizers now exceeds five
million tons. This has fo be compared
with 15 million tons in the year 1945
and 3 million tons in the year 1940.
Comparable figures for India and
China—where cultivated area is
fifteen to twenty times larger—are -8
million tons and 1'8 million tons res-
pectively. We now clearly see how a
country like Japan has increased its
production of food by using more fer-
tilizers. What it was -3 million tons
in the year 1940 is now 5 million tons,
in the year 1957, so far as Japan is
concerned. Whereas our demand is
nearly 18 lakh tons for the year

1960-61  probably the availability
will be only half of it, or even
much less than that. When that is

the case, I wonder how we are going
to increase our food production in the
country? I am not going to suggest
for a moment that we should resort to
the import of fertilizers. What I am
suggesting is that when we are pre-
pared to import Rs. 100 to Rs. 150
crores worth of foodgrains from
foreign countries, could we not affor”
to spend about Rs. 5 or Rs. 6 ¢ ro

foreign exchange in a matter of five
years and establish at least a fertilizer
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factory in our country? I know for
certain that a scheme had been drawn
up so far as Neiveli Lignite project is
concerned, as an integrated scheme
to establish a fertilizer factory. Now, I
understand that that has been given
up. After all, we can get machinery
on deferred payment system and if
we can spend at the rate of Rs. 1
crore per year by way of foreign
exchange we can certainly establish a
fertilizer factory in the Neiveli Lig-
nite project. Our Government are not
prepared to spend this Rs. 6 crores to
establish a fertilizer factory im Nei-
veli; but on the other hand they are
prepared to spend at the rate of
Rs. 100 to Rs. 150 crores for the import
of food. I am sure the Food and Agri-
culture Ministry will seriously consi-
der this and prevail upon the Finance
Ministry to release that much of
foreign exchange to establish a ferti-
lizer factory at Neiveli. Not only
in Neiveli—I said that only by way

of an example—we can certainly
establish  half a dozen fertilizer
factories. As the Asoka Mehta Com-

mittee Report has rightly pointed out
somewhere, for every rupee spent on
the import of fertilizers, we would
save the country nearly three rupees
that may have to be spent on import
of foodgrains.

Then, Sir, the other method by
which we can achieve quick results
in the matter of raising food produc-
tion is resorting to the use of improv-
ed and better seeds; and I have al-
ready pointed out that 22 per cent. of
the additional production is to be
achieved through the use of improved
seeds. But let us analyse the progress
that has been achieved in this regard.
A beginning was made only last year
to have this multiplication and distri-
bution of improved seeds. A paltry
sum of Rs 26'13 lakhs by way of
loans and Rs. 40 lakhs by way of subsi-
dies has been sanctioned last year to
State Governments for setting up 485
farms all over the country. Now, Sir,
my first grievance is, that if in the
Second Five Year Plan it is said that
22 per cent. of additional production
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is to be achieved by using better seeds,
why should not the Government of
India spend a much larger amount on
improved seeds? And why only a
beginning should have been made
only last year and why only a paltry
sum, a few lakhs of rupees, had been
allotted to the various State Govern-
ments by way of subsidies and loans?
What is the result achieved even
then? Madras has opened only 38
seed farms; U.P. 115 seed farms; Bom-~
bay has just started preli-
minary work. Rajasthan has
selected  the site for 20 farms and
other States have not made any begin-
ning at all. If that is the state of
affairs, how could we expect increased
food production in our country and I
am sure this matter has to be viewed
very seriously. The State Govern-
ments will have to be whipped in this
respect by the Central Government.
The only complaint that has been
made is non-availability of land for
the seed farms.

Surr A. P. JAIN: Delay in acquisi-
tion.

Surt P. S. RAJAGOPAL NAIDU:
The hon. Minister says that it is delay
in acquisition. But I am sure the hon.
Minister, a lawyer as he was some
time ago, should know that there is a
provision in the Land Acquisition Act
wherein they have got  emergency
powers to get at the land even within
twenty-four hours. When there is such
a provision there in the Land Acquisi-
tion Act, I fail to see

Sarr A. P. JAIN: For public pur-
pose.

SHr1 P. S. RAJAGOPAL NAIDU:
This is for a public purpose. When
this is for a public purpose, I do not
understand how there can be any
delay at all in the matter of acquisi-
tion of land for this purpose. And it
is for a public purpose.

Then, Sir, I find that not much
attention has been paid in the matter
of minor irrigation works. TUnless
more money is spent on minor works,
we cannot hope to get the results at
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all that we are aiming at. We find,
that in certain States, the well subsi-
dies which had been given have been
stopped now and we find that Elot
much attention is paid in several
States in the matter of deepening of
the lakes or the clearing of the silt
in the lakes or the clearing of the silt
in the supply channels. There are
some States where the Government
expects the people to do this repair of
channels. It is all right if it is a
small work. But if the channel is
silted up to the brim, you cannot
expect the agriculturist to clear the
channel on their own accord and it is
Lo the State Govermmeants o see fhat
these things are done.

Then, Sir, I find that in regard to
the supply of electric current for the
agricultural pump sets, not much }tre-
ference is shown to the agriculturists.
On the other hand, my grievanceé is
that in several States preference is
shown to the industrialists and for
industries. There are some States
like Madras where current is supplied
for the agriculturists in the night
time, and in the day time the current
is shut off for the agriculturists and
suppiied to the industrialists. 1T
wnnder, Sir, how agriculture can be
performed in the night time, how
water can be taken from the wells
and distributed to the lands in the
night time.

Then, Sir, there are only two dther
pointg which I would just touch and
leave them there. What is required
now is giving remunerative priceg for
the agriculturists. Unless remunera-
tive prices are given to the agricul-
turist there will be no incentive| on
the part of the agriculturist to érow
more food. The harvest season ! has
commenced in the south so fdr as
finer variety of paddy is concerned.
Now we are surprised that the Gov-
ernment has not announced its pbplicy
of procurement. The Government has
not fixed any price, even the mininum
price, so far as paddy is concerned.
The paddy prices are swinging from
one end to the other end in the course
of 10 or 15 days. The Mehta Com-
mittee has suggested, in respecr of

[ 18 DEC, 1937 ]

Food Situation 3040

coarse grain, a minimum price of
Rs. 9/8 to Rs. 11 per maund. That is.
a fair price and the agriculturists
will certainly be benefited. But why
has even that price not been fixed by
the Government? What we want is
remunerative prices for the agricul-
turists. Unless remunerative price is
offered, there will be no incentive on
the part of the agriculturists to grow
more food. The minimum prices also
should be fixed well in advance, long
before the harvest season commences.

Then, Sir, the other point is the
uncertainty in the matter of land
reforms, Because there is 2 certain
amount of uncertainty, the agricul-
turist is not prepared to invest any
money in the land; he is not prepared
to spend money and deepen the wells,
he is not prepared to spend money
and instal pump sets in his land. He
does not know what is to happen to
his land. Suppose, he has more than
10 acres or 15 acres. He is not in a
position to know what is to happen to
his land. He is not prepared to invest
anything in the land at all. As a.
result production suffers. This ques-
tion must be decided one way or the
other as early as possible. I am
sure this is a very serious matter for
the Government of India to consider.

Then, Sir, the other point which I
wanted to speak about is co-operative
farming, but I will take some other
opportunity to deal with that subject.

The other small point which I would
like to urge is this. The hon. Minister
said that so far as rice distribution is
concerned, the whole country is divid-
ed into four zones. There is a zone in
the south comprising the States of
Madras, Mysore, Andhra and Kerala.
Sir, this zonal system in my opinion
is working great hardship. Madras
which is a marginally deficit State has
become a hopelessly deficit one
because of the introduction of this
zonal system. Kerala which is a
highly deficit State is now getting.
itself enriched at the cost of Madras
and Andhra. The Madras Govern-
ment has been agitating frcm the very

|
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[Shri P. S. Rajagopal Naidu.]
beg/nning to have this tried on a
Government to Government Ilevel.
But now with the introduction of the
zonal system, merchants from Kerala
are coming and buying rice in Madras.
I have no time to give the figures, but
.taking inte account the populat.on of
Kerala the consumption of rice there
is something abnormal. God alone
knowg where tHis rice goes. Either it
is smuggled to Goa or to Ceylon or
to some other country. But the fact
is that a large amount of riceis e'ther
taken away, or drawn from Madras
1o Kerala.

Surt N. C. SEKHAR (Kerala): Will
~you please give figures of the abnor-
smal consumption, which you mention?

Surr P. S. RAJAGOPAL NAIDU: It
the Chair will permit me I will give
the figures which he wants, or I shall
pass on the figures to him. It is near~
ly ten times of what Madras consumes.

Sart PERATH NARAYANAN NAIR
(Kerala): We would like to have the
figures.

Surt P. S. RAJAGOPAL NAIDU:
I will pass on the figures. My
suggestion is that instead of having
all the four States formed into a
group, every State should form itself
into a group, it should be cordoned off
from the other, and the entire thing
should be dealt with at Government
to Government level

Now, I find that the rice that is
allotted to Madras, which is stocked in
Madras, has been given away to
Kerala, much to the detriment of the
people of Madras. Take, for instance,
fair price shops. A State like Madras
is having only 400 and odd fair price
shops, whereas Kerala is having 6,000
and odd.

SHRT PERATH NARAYANAN
NAIR: Madrag is a marginally deficit
State, whereas Kerala is a heavily
Y fi~t  State. That makes all the
Jiserence.

Sarr P. S. RAJAGOPAL NAIDU:
Probably my friend has not heard me

I3
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when I had said it in the beginning
itself. My suggestion would be to
cordon off one State from the other
completely and import rice to Kerala,
which is a highly deficit State, from
surplus  States on Government to
Government level.

Surt ABHIMANYU RATH (Orissa):
I think the discussion is on the entire
all India level.

Surt P. S. RAJAGOPAL NAIDU:
I started saying so far as the southern
zone is concerned. It is true that the
discussion covers the whole of India,
but the country is cordoned off into
four zones ...

3042

SHrRT A. P. JAIN: I never said so.

Surr P. S. RAJAGOPAL NAIDU:
. into four rice zones. (Time bell
rings.) I would only suggest that this
rice business should be done on Gov-
ernment to Government level and
each State should be cordoned off.
If Kerala is in need of any foodgrains,
they could be drawn at Government
level from the surplus State to that
State. This is the only suggesti.on
which I would like to make.

Wt qo Ao TR (4TT) @ IT-
gl qEEA, A0 @ fesfq
frger @19 #1 AqT IW W a@gd
O g & fagy @ § F gamar
g, g9 fafeas z7 999 g€ ¢ an
fogea @ 1 39 A9 IS § SgA
SATET FHT &1 TS & 1 59 FT SFH-3F
feame 3R qrw w2 & fF feadr w0
gEE | Ay WA AT AT
off f5 Tgell T9adiy ao @ W
w arx faegearT A @y ferfa w=dy
&1 ST | AR Iy g A fAwrE
&1 & | g A FE GG FT ARATD
WAl e d 1 & 9w ST,
AR 9 A AR R AT FE
AR A0 a1q g1 T | gAtE 5w
IR A TR GAED AT WH A A
feafa 1 w=gr ¥ F foa oo
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@Wﬂﬁg&lmméﬁm{%@
w0 e Pt sasr A e,
foamr am g =fgd saaT 99 &
AT AR Sy F9 & dar g9 § |\
T w10 § R @ & qer F 9
fergeare fefefe 7 war & #0
Jo-¥o FT@ A AT H IIA AT
"yt w R & A, TEAAE A aTw
¥ wemed gun &1 I fagEm
fefwfae ufen &, afFT sow a@
1 S €2 g aer fefpfre ofen
¥\ 9gT T g EX UF WIIHT AT ¢
T ¢ HIEE G AT I g H Al
e F9 T FT Q¥ AT 7 IUT g
_ =fgd | AT 3T § il aEd o
A 29 IS ZWT & | AT qEHIRA
e ¥ fo W R & | W
qF g UF " o (AiEEa b g,
R Y AT I FAT R AG G
FFAT | TG FRO § T A & e
qEIy I & EF 1FE WR
Hqrey ¥ G TTAT 95397 8 | TR
qu’]’g’{-{f]’m@%?o,ocmaﬂ
T UF WA § INA § GrITT W7
A ot g A T 9 ¥ AT d
T G AfFR 7 A4TE §, 994
qE Y000 T IT TIF JIAX &
TOEr & ) AR AR) A FF qrar
¥ uxw & feafg @ & 1 IAR F1) =TSR
WA ¥ 82 A% AT EE@T &
HR 1T T AT Fg T A F I

qIg ATAEI FT FET q1¢ %
WMoSET § )

st dlo QRo VW AW .
HTATEATL & FATAA THT HY g

=t go o wwEE : F #
% QA FT A9 TIioom=T § Jrar
%,ﬁzrra{tﬁmmgxrhmﬁﬁm
# @t g Smar & 1 ¥ 39 fawm i
@aa‘@wmwr.ﬁ%ﬁf*m
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TR Ao T g 1 T@RT A
797 W ¥ fFar § zufad qa o
T T FAE ARG FENTGTE | R
Fied fro o A #7r fF o) @
A FEE FI IWT T AT AR AT
IqE TGS § T4 AMGA &7 | ANATS
S &A@ H A7 99 dF dgf Y IME
F1 3T Hfears AEr oY, Afww ow
¥ Ig qrfaTe § IAT T & 99 ¥
A § ATAA H GHEIT 9 TE |
fgo Tt 7 F7T fF I AR o™
F AXFHL 59 %9 § 719 7 f=
FX W 8 IR I § Tog IAH
g9 g 7§15 qAHEr g
ST | g AT | owR FEE
@R g9 qearq § agaar &t ar
qgT Hegr OO |
o
|

F}TT Fr AEET TE FAT IY
qE F FOT & | THE AR A+
vab o¥ 2 g ' ¥ S
qE F WGE &1 AW AR | I
FIH I, WX, fFore R Ffay
G&T FLAT & | I A1 BT W F TG
AT FT 9% 27 ¥ Ay e AR wefawr
FATAT & | o TSw F AW W AR
¥ 3 F fad e AR el wamg
ITHR! FAT AT AR GEAT 7G0T
JEA ! IR H@T AT AT qwar g 7
S W F AR Tl F A, qwEd,
Fe, faR #R 7o dre = 37 faeml
® SHTA TEAT R AT gH A KT g
g@ ET &, T o9 g 9 |
@ a & feaf T & ar o
ST 3@ ENT @ 1 3w feafa & g
A & g WW TwR ® F.
F1 AR A AT FwT =020 1 3
F TATS F7 ST GG F AT F A7 AT
FIEK AT HR T FL I & 7 o9
wea § fe2d qdw 39 W Fed ¥
o dae 7 § w@ifs, AR g savar
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[t g dre ger)
Tug Agr 2 1 g fufamT @Em
wE e @R SFd § ar S
A T 37 qEEET | QL ARAFL AT
Tifgd, @ gary &a oA & gy
H TaEawEl g7 W | 39 §HT W
7 ¢y fufegw uze wedmfes %
g | S womar  wy fafass uws
deddig e v W
4g W, 9y 9T T Aawee-
33T §, SEF! FeddE TE  IU
TQWA, 9T TF gA AAT A FO a9
aF FAT 3T 9 IUF 74T 93 gl
S g9 arfaeTe #IT HE TSl §
W T TF T4 & a7 g9 ST a<h
FqEgwEW g @q famr &q & 1 gy
# Q3 99 UFS AW 7 9EW aga ¥
FTRAFI &N F@ T | T9 THAH

dfrdee a1 9w @ ag yfw &

F foad 3 F1 =S foaprart 97 1 At
9UF AT MU |WEH F qwE A
I FH q Agr Al w1 6K fF o
AW Y Faq @ g1 T g W q@gh
MIA T FAF T L | @39 aw
T FAAE T o0 &9 a@ ||
9 qG1 qFq & 7 arfueAre & A
H FgT e § i agt 9% 35 9w 0w
T gL, o af A .
FdT § | T aifadEre § @y A6
FETF T S g ? faeT e arer
sefat & ;i 7E sl & sy ?
THY A AT 93} ¥ | Agr S
& ST 7 Wy NIW § F;T ALY ST A
T 7 3|F A1 G B9 =, T,
GEAT BT ? A FEW  AWR
FFIagfmagg@aR A a2
s fomd a1 ww%, fow e &
9 T % § @7 ag § SR, &q
aT =1fEh |

ATEAT XFIT9 & S 9 gEr
W g & % qgelt duaviy giemn
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§ Graar gAT &, wifs S ewie o,
FOT TG 9§ A TF AT W |
fer areaT [Wiaw &W @ TGl
= a<g Wt 8, g %3 fRfaed
# ux o § wer AT § ) 99 fOe
¥ ST g WAL AT A Far &
SITET ¥ ARl AW fEe g T
& | cggaw & foFer € & e o
959 & | ¥ TgFAT TEATA AT &,
fram & fod o= AR sEw o
gt BT &, 98 IOGIH FIAT G b
arfeee ag Y 78 F@ | I @ Afsaw
WA & a1 ¥ 9 Teeed 3T
G 7 FHT TERH WA § |
UEF IATEST @W g | G A
FH TE QT odoo THT T fav
gHAr & | IWW ¥S¥  THE IEA
Hq d¢ faw gFar 2 | S AE ¥
134 uFe fafm W s fao g
2 =¥ W ST 39o¥ UHE IR
de a9 gFdt § | 200 THS THE
ﬁﬁm@mgl?ﬂ%i\foo
Zq @A gk fad e a%ar g o
T aR ¥ 90 TF @ g, FAO-
IS S | IH FIHAIE HL AT o000
TFE BE KW JHN A HF g
g | gHF momar Qus{r THE TEH
w7 a2 G9 T & W &z
UFE 4% WG WT de fqF aFAr | |
M G T tooo TFE 9 FW AT
fasr gl & | THR Looo T ATHT
gw fae gwar @ | T qvg TSy
@WH g | IR YERY UHS THA WA
a< fow uadt 8 1 Quss uwe fafre
Fq AT {99 aFdr § | I¥9§ UFT
gr¢ T fou g%t € 1 ¥W 9@ W
¥ I¥oo TA AT SATET gH GaT FT
FFT § | TN A @ H FEIATAR
Fgquae @H ¢ | SEEr @ &
FAT TIAT & ST §, ar Wt SEEr

[ Fofle F § AR fad 3 aE@ oy



3047  Motion regarding

TR &7 Sarer Arae fasar § 1 iy
agt fafir g o2 &, afer 9 &
F FHAT FH T I T oY FIR
T SETEl Araw fadar & 36 9
AR 7% gliam & agi § | 7w
it fr faaer agi #4F &, ag A
q g dar g1 aEdr g ) 7 I €T FY
TZ AT & | W WA g €T
2 fegw @ @A & e &1
T % o7 § 1 A" € A7 I\
F fad & 13-t SR W W wTE
T | WR TG aE @ FY IHar
fogam@ & 39 FO3 ARfEr &t
faaw & gFie a8 o | IET
daer &9, ML AT WpEe, T 99
FHAT g9 F  qI2 gR qFAIE Agl
AR |

ZEr A ¥ ¥ UF q@ AR FEA
Tear g | W g Ay feae
R 2 7 wwaar g froamaw o
ATE T ATAI AT ATMER | WA
fraey gt & 78T 7 Fa9 X AW A
AT gAY § 1 AR fag e e
SATAT AR T ATEd (39 B A
931 FE@T § 1 gE AR ¥ HAA |
AU (AT FAT W, GATT  HIA
TFES GAT G, GHTY €T AT
R | TE F A H FgT FTH gATR
Frga-a fafaeet 7 Fg1 fF B vees
FET TN & | QY WA 18 AGI1 HT
e | 5T 437 F4 & AR 39 F o
GieaTgIx BT @AM § | Hie-
AT FF T T4 § ar 99 ¥ fad
FRAO T AT & A 39 & A7 wA
TS A5 & | 59 a<g ot w=ns
FY TEW & I FT AL 97 FAT |
PRI AT ¥ WA AT 3w A g,
Fqife 39 & fggeama 7 A T AR
wAEd w1 AT | qafed § aEar §
f& vy 9 oF GlearsoR SwEd
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AR F TR ¥ fgew ¥
A wrt & A @ faed
FleATzox GFRA §  fraar Sared
FARARFTAATIATE SHFIRH
3F 3F Fgd & foq miy wwg 78y }
AT A T I T fr faed
FHeaTgal BFd AR HATAATE Hie-
ARA e § foaar S gar
g ag fegmm Y ot fewre & =9
F QA TN FET N

ST, § UF A AT HAT A1ga
g fFai F@a F a2
iR fFamT X agy 3T war & .
ST 39 & q79 & 99 | @dy F1 F fod,
AT F fog, @i @aded ¥ 47,
a1 AR ® AN gaEt & o
€ F qE dar TG @O | 98
Y G FL gHar § ¢ ME FW
FEar | oft TR fegew & feem
T @A 9T W & ) I A g
qurA ¥ foa g 57 Y 9o #Y SF
Fa fowm w0 o | AT frama
Y IIT GET FETE ST & T I AT
fagt & e fre € 1 59 &Y @ A
TEW §, TTST @EAT §, 9T qAG
AT el g, wafad swa
qr dar 6 ¥ 1w o S| F g
dar Y T A #Y Fret d fwlEE
W g w fm oweiw
g @ gk far i T g@hn AR
e fam arag W T & S ar
3y ®qg g s | fefd A
g & frarT ofwr aga & feiramee
B ST § ST I FT 51T I3 FIA & o
grr | § FEAT § ATSHATE AA Y
FHA T 8, 3 dT@ ¥ Thaew™
FoAHE FT Fa AT § AR A ST
A F A OIETE AT §, I
FAT FT &, T I IGT FT F T T
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[fr wo e FwFa)
fram #1 feamar @49t agar & 7 SO
aafe® @@ & F47 fFE F@r
grr | fafeie ww sfeday,
% #37 ¥ #12 ®EST 7G0T, ST
& faa framt &1 gafoa oy a9 Tnfsq
(Time bell rings.)
ar ® T e fogfa w1 d@eg w7 F
faa, smar of @ ¥<q@ & fag o
T i § 94« T A M9 g fa=rx
%X, GaT Fg #TF 45 9413 ) AT
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STATEMENT BY MINISTER

HAPPENINGS AT THE INAUGURATION OF
THE ELECTRIC TRAIN SERVICES AT
HowrAH ON THE 14TH DECEMBER 1957

Tre DEPUTY MINISTER or RAIL-
WAYS (Smrt SHAH Nawaz KHAN):
Sir, I rise to make a statement on the
happenings at the inauguration of the
Electric Train services at Howrah on
the 14th of this month, when two per-
sons were unfortunately killed and
several were injured.

The police arrangements for the
occasion had been settled at various
meetings, between the Railway
Adm'nistration and the West Bengal
Police representatives, and necessary
personnel were drafted for the pur-
pose by the police authorities.

The General Manager had issued
invitations to 3,500 guests out of which
about 2,500 arrived and were seated
in a portion of the main concourse
wh'ch had been cordoned off for the
purpose. Five hundred of these were
invited to accompany the train and
were seated in a special enclosure
arranged in the concourse from which
they alone could have direct access
to the platform, where the special
train had been berthed. The train
consisted of 11 bogies and 2 electric
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engines, one leading and anotherfim
4
rear.

To ensure protection of the special
inaugural train which was to leave-
from platform No. 8, this and plat-
forms Nos. 6, 7 and 9 were closed for-
the reception and departure of trains
for the afternoon and barricades were-
provided between platforms 9 and 10,.
5 and 6, and 1 and 2, to prevent un-
authorised persons infiltrating on to-
platform No. 8.

The Prime Minister was due to»
arrived at Howrah station at 3.30 p.m.
Some time before this a crowd started’
collecting round the protected area.
A portion climbed the barricades or-
circumvented them through the yard;
thus gaining access to the platforms
which had been closed. The police and’
Railway staff on duty tried to clear
them, but the crowds soon came back.
By the time the Prime Minister left
the concourse for the special train, the
crowd on all the platforms had
increased considerably and had even
gathered in large numbers on the
tracks.

As the Prime Minister proceeded
along platform No. 8 towards the
locomotive of the train, some of the
crowd climbed over a gate and entered’
platform No. 8. Their example
apparently led others to break the
police cordons, climb over the barriers,
and rush for the special train. Mnany
of them boarded the train, Keeping out
the invitees, a majority of whom could
not even reach the platform and were
left behind along with a number of”
senior Railway officials. The hon.
Minister of Railways was able t6.
reach the locometive but had difficulty-
in doing so.

The train started 4 minutes late.
As it pulled out slowly, people from
both sides jumped on to the foot-
boards. Persistent efforts were made-
by the Railway staff and Police on
the platforms as well as on the train
to dissuade the footbeoard travellers,
but as they left, others took their-
places and the numbers kept on
increasing.



